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Will the Minister of WATER RESOURCES be pleased to state:

(a) whether the Government propose to formulate any Water Management Policy that would abolish or reduce the impact of floods in
the country and also enhance facilities for irrigation; and 

(b) if so, the details thereof and if not, the reasons therefor?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRIMATI BIJOYA CHAKRAVARTY) 

(a) & (b) The National Water Policy − 2002 envisages integrated development and management of water resources of the country
including the issues of mitigating the impact of floods and for providing irrigation facilities. The provisions incorporated in the National
Water Policy (2002) in respect of flood control and management are as below: 

Flood Control and Management: 

"17.1 There should be a master plan for flood control and management for each flood prone basin. 

17.2 Adequate flood-cushion should be provided in water storage projects, wherever feasible, to facilitate better flood management. In
highly flood prone areas, flood control should be given overriding consideration in reservoir regulation policy even at the cost of
sacrificing some irrigation or power benefits. 

17.3 While physical flood protection works like embankments and dykes will continue to be necessary, increased emphasis should be
laid on non-structural measures such as flood forecasting and warning, flood plain zoning and flood proofing for the minimisation of
losses and to reduce the recurring expenditure on flood relief. 

17.4 There should be strict regulation of settlements and economic activity in the flood plain zones along with flood proofing, to
minimise the loss of life and property on account of floods. 

17.5 The flood forecasting activities should be modernised, value added and extended to other uncovered areas. Inflow forecasting to
reservoirs should be instituted for their effective regulation." 

The provisions incorporated in the National Water Policy − 2002 in respect of enhancing irrigation facilities are as under: 

Irrigation: 

"9.1 Irrigation planning either in an individual project or i n a basin as a whole should take into account the irrigability o f land, cost-
effective irrigation options possible from all available sources of water and appropriate irrigation techniques for optimizing water use
efficiency. Irrigation intensity should be such as to extend the benefits of irrigation to as large a number of farm families as possible,
keeping in view the need to maximise production. 

9.2 There should be a close integration of water-use and land-use policies. 

9.3 Water allocation in an irrigation system should be done with due regard to equity and social justice. Disparities in the availability of
water between head- reach and tail-end farms and between large and small farms should be obviated by adoption of a rotational
water distribution system and supply of water on a volumetric basis subject to certain ceilings and rational pricing. 

9.4 Concerted efforts should be made to ensure that the irrigation potential created is fully utilized. For this purpose, the command
area development approach should be adopted in all irrigation projects. 

9.5 Irrigation being the largest consumer of fresh water, the aim should be to get optimal productivity per unit of water. Scientific water
management, farm practices and sprinkler and drip system of irrigation should be adopted wherever feasible. 

9.6 Reclamation of water logged / saline affected land by scientific and cost-effective methods should form a part of command area
development programme." 



Water being a State subject, all water resources projects including flood management measures and enhancing irrigation facilities are
planned, funded and implemented by the concerned State Government. 
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